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LEGISLATIVE ASSEMBLY

NATIONAL CAPITAL TERRITORY OF DELHI
BULLETIN PART-II
(General information relating to Legislative & Other Matters)

Wednesday, 18 November, 2020/ 27 Kartika, 1942(Saka)
No. 41

Subject: Constitution of the House Committee on Municipal Corporations in Delhi.

Hon’ble Members are hereby informed that the Hon’ble Speaker is pleased to constitute
the House Committee on Municipal Corporations in Delhi comprising of the following Members:

1. Shri Kuldeep Kumar Chairman
2. Shri Abdul Rehman Member
3. Shri B.S. Joon Member
4. Shri Jai Bhagwan Member
5.  Smt. Rajkumari Dhillon Member
6. Shri Rituraj Govind Member
7. Shri Rohit Kumar Member
8. Shri Sanjeev Jha Member
9. Shri Saurabh Bharadwaj Member

C. Velmurugan
Secretary



